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HT. F. 17(20)/2021-Froa/aasier.—gra ghea srfeaor stferfa=ra, 2010 (2010 #T 19) #it &=y
6 FT IT-aTT (1) 1T (3) F AT IS ~ATATTAFIT T ATATHTH, 2021 (2021 FT 33) =T g7 5 % & (i)
BTT W& QTR T AN % g, g ST o Sf Goiid AT aTSIAT &l HIEAFE T FIA 6l [afy F 9%

T FT STATEr F o7 AT G295 9 AT A TTH FIA T, ST AT Tg al, TSTT gd ATAFI & (Aot gaeg
& =7 H g BT 2
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 17th November, 2025

F. No, 17(20)/2021-PL/NGT. —In exercise of the powers conferred by sub-sections (1) and (3) of
section 6 of the National Green Tribunal Act, 2010 (19 of 2010) read with clause (ii) of Section 5 of the
Tribunal Reforms Act, 2021 (33 of 2021), the Central Government has appointed Dr. Sujit Kumar Bajpayee,
as the Expert Member of the National Green Tribunal for a period of four years from the date of assumption
of charge or till he attains the age of sixty-seven years, whichever is earlier.

VED PRAKASH MISHRA., Jt. Secy.
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